
Name of the corporate debtor: ACE Embedded Intensive Care Units Private Limited  ; Date of commencement of CIRP: 10.03.2026

Date of 
receipt

Amount 
claimed

Amount of 
claim admitted

Nature of 
claim

Amount 
covered 

by 
security 
interest

Amount 
covered by 
guarantee

Whether 
related 
party?

% of 
voting 

share in 
CoC

1 Aditya Birla Capital 
Limited

30-03-2026 6,63,92,229          6,53,19,937         Financial 
Debt

NO 23.15% 10,72,292               

2 Canara Bank 26-03-2026 8,11,07,435             8,11,07,435            Financial 
Debt

NO 28.74% -                                    

3 Infosoft Global 
Private Limited

26-03-2026 1,14,19,301             1,13,56,835            Financial 
Debt

NO 4.02% 62,466                           

4 Manish Realities 
Private Limited

27-03-2026 12,43,92,690           12,43,92,690         Financial 
Debt

NO 44.08% -                                    

5 Vijaya Rayapati 27-03-2026 9,39,59,209             6,11,56,796            Financial 
Debt

YES Nil 3,28,02,413                

Total 37,72,70,864           34,33,33,693         100% 3,39,37,170                

Remarks, 
if any

S.N
o

Name of creditor Details of claim received Details of claim admitted Amount 
of   

continge 
nt claim

Amount 
of any 
mutual 
dues, 

that may 
be set- 

off

Version 1- List of Stakeholders as on:  11.04.2026

Annexure-3

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

Amount of claim 
not admitted

Amount of 
claim under 
verificati on


